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did nol stand up. have pa·'sed ,.)n 
tq the next question. 

Shri Raghunath Singh: We wanted 
to ask supplementaries after the :-'on. 
Member has been given his chance. 

Mr. Speaker: When the hon. Mem. 
ber put his question, the answer wa, 
given. Then supplementaries could 
be asked either by the same hon. 
Member or others. When nobody 
stood up in the whole BOuse wha~ 

,could I have done under the circum-
stances except passing on to t he next 
question? 

Water Supply to Coal-Fields 

I 
'460 J Shri A. K. Gopalan: 

. l Shri P. Kunhan: 

Will the Minister of Labour and 
Employment be pleas"d to state: 

~a) the steps Government propos,· 
to take to augment the water supply !II 
.. arious coal-fields; 

(b) the amount likely to be spent 
for this during thl' current year; and 

(c) the impediments in the way (A 
ipeedy execution of the plans alread~· 
submitted? 

The Minister of Labour In the I\'lin· 
istry of Labour and Employment (Sllri 
Bathi): (a) The Stale Government" 
have been requested to Sl't up statu-

·tory Water Boards in the coal mining 
areas and to give priority to the coa 1 
mining ar .. as in formulating Wate;' 

'Supply Schemes. The colliery owners 
have also been requested to prepare 
suitable water supply schemes pel" 
taining to their respectiw coalfields 
and to approach the Coal Mines 
Labour Welfare Fund for financial as-
silitance. 

(b) About Rs. 15 laklls from the 
Wolfnrn. }o'l1nrl. 

(c) Lack of adequate technical de-
tails in the plans. This gives rise 10 
prolonged correspondence with the· 
Stat" Governments Bnd the col1!ery 
·own!!l1'5. 

Shri A. K. Gopalan: May I know 
whether any concrete steps other than 
this will be taken for assuring ade· 
quate supply of ·water to the coal· 
fields? 

Shri Hathi: We have requested tiw 
State Governments to form statutof) 
boards. The collieries have been a,;k-
ed to frame schemes. They have sent 
nearly 30 schemes. We shaH cxamint 
the subject further. 

Shrimatl Renu Chakravartty: M~y 
know if any of the Governments iT. 

whose areas the coalfields are situate(J 
h.ave as yet set up these statutory 
bodies? May I also know how mar.y 
of the ~chem('s submitted by th~ ~ol­

Iiery owners have been actually en 
quired into and vetted? 

Shrl Hathi: Thl're is a long list or 
about 30 schemes. If the hon. Mem-
ber so desires. I can supply her de-
tails of all the schemes late~ on. The 
West Bengal Government have agr"ed 
to form a statutory water board. In 
Jharia, of ("(lurse. there is alreatiy 3 
board. 

Shri S. M. Banerjee: A~ we find that 
the present water supply to the cn ]-

liery areas is absolutely inadequate 
may I know whether some temporar; 
measures will be taken to sup[)ly 
water unt.il til" whole scht'me is 
finalised? 

Shri Hathi: In some areas wells 
have been sunk, as it coulrt be done 
Immediately. In other "reas the 
scheme is bound to take time. 

Shri A. K. Gopalan: If the present 
water boards cannot supply adequatr· 
quantity of water for want of fund •• 
may I know whether any financial as-
sistance will be given to them by tbe 
Centre? 

Shri Hatbi: Financial assi:;~an('e by 
way of loan and subsidY is being givter' 
from the welfare fund. 

Dr. K. I,. Rao: In view of the f~c:­

that the present watlC'r supply schemes 
are insufl'lcient. may 1 know wh,,~!:er 
the coal mine owner~ :;ave rcqll!'s:ed 
the Irrlgation and P.W.D. der"Jrt-
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ments to prepare comprehensive 
schemes after investigation for the 

:Iupply of adequate water to the col-
liery areas'! 

Shri Bathi: The coal mines have 
been asked to approach the Statt' 
Governments with their 'schemes. 
ThoSe schemes are vetted by the State 
Governments. Bigger schemes arE' 
vetted by thE' Central Ministry of 
Health. 

Shri S, C, Samanta: May I knew 
whether the State Governments and 
the colliery owners will have to shar~ 
the expenditure? 

Shri Hathi: Generally, it is the res .. 
ponsibiIity of the State Government 
and the coal mine owners. But we al!;') 
giVe assistance from the Coal Mincfi 
Labour Welfare Fund. So, it is beIng 
shared by the thre2'-mainly by the 
mine owners in the mining art~a, Lhcn 
the State Government and then th~ 

·Ccntre. 

Shri K, N, Pande: Even for the 
quarters which have been constructed 
by the Central Government, is th.: 
l"'sponsihility of supplying water that 
of the State Government'! 

Shri Hathi: The question is not 
about supplying water to the quarLers. 
The question is about the \vater sup-
ply schemes in the coal ar"8. Om'e 
the water supply scheme IS there, 
naturally the water would be sup-
plied to the labourers. The qUt'stio:) 
is one of shortage of watpr supply 
schemes in the area as a wholp., 

Shri Daji: May I know how mallY 
State Governments have not yet res-
ponded to the scheme and what steps 
the Cpntral Government propose to 
take in those States whHe the SLate 
Government has not responded? 

Shr; HaW: As I said. the variot., 
State Governments have prepared 
schemes for water supply. Some are 
prepared by them, some by the col-
liery owners. 

Shri D, N, Tlwary: May I know 
whether there is any prOVLSlOO to 
c()mpel a colliery owner if he does not 
take up this thini? 

Sbrl Bathi: Primarily, for wal:er 
supply schemes in the coal area, the 
respoosibility is that of the State Gov-
ernment. But to supply water to the 
labourers while on duty, it is the res-
ponsibility of the mine-owners. But 
we have given them assistance, so 
that both the S~ate Governments and 
the mlDe-ownen would combine to-
gether in formulating scheme,s, and 
the Central Govel'nment would ;;live 
a subsidy or some loan. 

Newsprint for Newspapers 

"461, Shrl Basappa: Will the Minis-
ter of Commerce and Industry be 
pleased to state: 

(a) whether the distribution at 
newsprint to various newgpapers needs 
improvement: lind 

(b) if so, what ~teps are taken to 
remove the hardshlps caused to cer-
tain newspapers? 

The Minister of InterDatlonai Trade 
in the Ministry of Commerce and In-
dutry (Shrl Manubhal Shah): (a) and 
(b). Arrangeml'nts fol' distribution of 
newsprint to various newspapers are 
made after taking into account avail-
ability of indigenous newsprint, im-
ports which can be effected under 
spedal rupee paympnt arrangements 
and imports against free foreign ex-
change allocated for new&print. Some 
difficultie. were experienced by smal-
ler newspapers in obtaining the 
newsprint from stockists in the coun-
try. With a view to remove these 
hardships, it has been decided in 
consultation with the representatives 
of the newspaper industry to grant 
them licences directly, which thpy 
could at their option utilize through 
the stockists. 

Sir, in this connection I may dl"IIW 

lIIe attention of the HOUse to ;: public 
notice published in the Gazette of 
India dated the 1st May, 1962. 
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